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Singh i a sair. poet. There is one
memorial here hit is worth several crores,
and the bank is a tenant. If it has got
loan, 1 here is nothing wrong. Therefore,
my itand should be correctly publish d in
the "Hindustan Timea".

MR. DEPUTY CHAIRMAN; I hope
the newspapers Will please correct the
misunderstand” g that ha, crept into the
report. It : tiould not be like that.
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MR. DEPUTY CHAIRMAN: Who
said that, interruptions) Just a moment.

SHRI LAL :. ADVANI: If there is any
wrong nention...

MR. DEPUTf CHAIRMAN; No, no.
She has got n y permission. She has
raised it on 7 personal explanation. She
had soug! t my permission. What is the
point? lave you been wrongly reported?
She said that she had been wrongly
reported. Do you say like that?

DR. BHAI WAHAVIR: Since the
matter is bef re the House...

MR. DEPU Y CHAIRMAN: No
matter is the e.
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DR. BHAI MAHAVIR; I am also in
the same boat in this context. I am also
being represented as having said the
same thing, whereas what I said was not
like that. What is the particular
difficulty...

MR. DEPUTY CHAIRMAN: I do not
know. You did not inform me earlier.
Therefore, 1 cannot say anything. You
please meet me and tell me what the
contradiction is, and then I win allow.
Not a fresh discussion.

DR. BHAi MAHAVIR: Not a dis-
cussion. If you want to be so rigid in
every rule when a particular name has
been raised... (Interruptions)

MR. DEPUTY CHAIRMAN: No
question. I think if you had been
misreported, you could have protested.
(Interruptions)

DR. BHAI MAHAVIR: j. have been
misreported. The misreporting is that a
particular portion of the report says, as
she has said, that Members so and so
demanded a CBI enquiry. I did not
demand a CBI enquiry-to be true to fact.
What 1 said "The hon'ble minister's
responsibility is two-fold". He has to **
that corruption should not be shielded and
at the same time he has to be careful that
ny honest man should be dubbed as
corrupt simply because of hearsay report.
O, this particular statement I made a
statement. I asked the hon Minister to
come forward and say if he had a prima
facie case or the Reserve Bank had
discovered anything. Then he should take
cognizance. This is what I said. He should
have been more honest in this respect.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

Reported acute drought conditions in
Rajasthan and some other parts of the
country—contd.

MR. DEPUTY CHAIRMAN: Mr.
Minister.
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THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIREN-DRA
SINGH); Sir, my attention has bee,
distracted. I would like it to be called
again.

SHRi RAM NIWAS MIRDHA: It is
so important that I have to do it twice.

I call the attention of the Minister of
Agriculture and Rural Reconstruction and
Irrigation and Civil Supplies to the acute
drought conditions in Rajasthan and some
other parts of the country and the steps
take, by the Government in this regard.

RAO BIRENDRA SINGH: Sir, this
year, the monsoon has been satisfactory
as most of the districts in the country
have recorded good rainfall. Out of 350
Meteorological districts, 75 per cent
recorded either normal or exces, rainfall.
The districts which received deficient
rainfall during June-September. 1981
were mostly j, Rajasthan, Punjab,
Haryana, Himachal Pra. desh and West
Madhya Pradesh. This deficiency was
mainly due to a prolonged break in
monsoon from the middle of August to
the 3rd week of September, 1981.
Fortunately, towards the end of
September, a spell of good rainfall
provided some relief to the North-West
India.

2. The season's rainfall from the
Ist October to the 25th . November
wa, excess in Haryana, Punjab, Hima
chal Pradesh, Rajasthan and Gujarat
States and normal in West Madhya
Pradesh, Marathwada, Rayalasecema,
Tamil Nadu, Interior Karnataka,
Kerala, Andaman Nicoba, Island* and
Lakshadweep. Th. rainfall durine
this period “* scanty or deficient in
18 out of 35 Meteorological sub-divi
sions in We«t Bengal, Bihar. U.P.,
Jammu &i Kashmir, East Madhya Pra
desh and parte of Maharashtra,
Andhra Pradesh and Karnataka.

3. When in September the deficiency
in rainfall in the North-Western re
gions was observed, the Government

Conditions

01 India took immediate action to save the
standing tKharif crops by ensuring supply of
diesel and electricity  for tubewell; and
pumpsets and canal wate, for providing
life-saving irrigation. ~ Twelve Teams were
sent to 24  districts in the  drought
affected areas of Punjab, Haryana and
Western U.P. to watch and report on the
measures taken. Ag a result of timely
steps taken by the State and Central
Governments prospects of kharif crops are
reported to have greatly improved in Punjab
and parts of Haryana and Uttar Pradesh, and
Rajasthan.

4. The Government of Rajasthan have
intimated that all the 26 districts of the State
covering a population of g 199 lakhs
have  been affected by drought. It is
unfortunate that the State of Rajasthan has
been passing through severe scarcity
conditions since the Kharif season of 1979.
The Government of India have been ex-
tending Central assistance to Rajasthan to
meet  the recurrent drought situation. The
Government  of India had sanctioned a
ceiling of expenditure of Rs. 1875 lakhs
during 1979-80. and Rs. 4030.75 lakhs during
1980-81. In the beginning of the current
financial year also, the Government of
India sanctioned a ceiling of expenditure of
Rs. 3392.80 lakhs for drought.

9. For drinking water programme in
Rajasthan, the Central assistance
extended included an aggregate total of
Rs. 1877 lakhs for the period from 1979-
80 to 1981-82. In addition, Central
assistance of Rs. 972 lakhs was extended
under the Centrally Sponsored Scheme
for Accelerated Rural Water Supply
Programme. The Government of India
also allotted 36 rigs to the State
Government during 1980 and 1981.

6. As regard cattle conservation, we
have requested the States adjoining
Rajasthan to extend grazing facilities to
thp cattle migrating from Rajasthan. The
Government of Gujarat have agreed to
help the State Government in procuring
fodder, while the Government of Uttar
Pra-
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desh have agre. d to provide grazing

facilities to 30,' 00 cattle in the districts

of " Utt; r Pradesh adjoining Rajasthan.

7. The Gove nment of Rajasthan sent a
Memorandum on the 24th November,
1981 seeking Central assistance. A
Centra] Team will b, visiting Rajasthan
on If th instant to assess the edrought
situati in and Central assistance required
hwefor. I have myself visited 5 >jasthan
and I assure, Hon. Members, that all
possible assistance will be provided to the
State in meeting the drought situation.

8 Haryana tag also been passing
through drougl t conditions during the
current monso »n. This ~3tate suffered
from drought r onditions last year also.
Seven out of 12 districts covering a total
populatio i of 25 lakhs have been
affected. Duri g 1980-81 and 1981-82
fpre-monsoon' , the Government of India
sanction' d a total ceiling of expenditure
of Rs. 802.00 lakhs. The State Govern
lent have forwarded a Memorandum on
the 2nd November, 1981 and a Central
Team concluded its fleW visit;- on the
21st November and its repor? is awaited.

9. As regai is Himachal Pradesh, the
State v as affected by drought during the
T re-monsoon period during 1980-81
when assistance of the order of Rs. 1001
lakhs was sanctioned. The St ite suffered
from a dry spell during August-
September, 1981. Ten districl i out of
twelve and a population of 22.07 lakhs
have been affected. At the request of the
State Government, a Central Team
visited Himachal Pradesh from 29h
November to 1st December, 1981 and its
report is awailed,

10. Hon. Members are aware that
every State has a margin money as
recommendf 1 bv the Finance Commis.
sion and ti is money is available to meet
the i mergent expenditure for providing
7< lief to the affected people on account
of drought and other natural calam ties.
Further, the Govern-
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ment of India have sanctioned xts. 199.33
crore, to the various States as short-term
loans for purchase and distribution of
agricultural inputs during the Kharif and
Rabi season this year. Under the National
Rural Employment Programme, all the
States have been allotted foodgrains
including cash assistance. This assis-
tance, i.e. NREP and short-term loans for
agricultural inputs is available to the
State  Governments to take up
ameliorative measures also in areas
affected by drought.

11. The twelve-point programme for
drought management suggested by
our Prime Minister continues to pro-:
vide the basic strategy and guidance
at all levels for meeting the drought
situation. A Crop Weather Watch
Group at the Centre has been conti
nuously monitoring the situation and
suggesting remedial measures to the
State Governments. Steps have been
taken to maintain supplies of- cereals
and other essential commodities
through Fair Price Shops in the
drought affected States.

12. The Government are alive to the
drought conditions prevailing j, cer
tain parts of the country and are
taking all possible steps to mitigate
the effects of such aberrant weather
conditions on crops, human and cattle
population.

MR. DEPUTY CHAIRMAN: The
Minister hag; made very elaborate
statement. Therefore, please be brief.

SHRI RAM NIWAS MIRDHA: I have
a very unhappy duty of rising once again
in this House to draw *™ attention of the
hon. Minister to the drought situation an”
the suffering of the Deople of Raiasthan
as a result thereof.

Some months back there were thi
worst possible floods in RajasthtE Thig
wag in July. Now the tragi
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pendulum has shifted from July floods
which are said to be the worgl ever in
Rajasthan to the worst ever drought in
Rajasthan which, according to some
people, is the most severe in this century.
The situation becomes much more
difficult and tragic when w, realise that
for the last four years, in some cases
even, five years, the major part of the
State has been continuously under very
severe drought conditions. There are
33,305 villages in the Stat, out of which
23,238 are drought affected. And the
situation iy what we call Trikal, name, ly,
fodder famine, water famine and cereals
famine.

Out of a population of 25 million
people, as many as 20 million peopla are
affected. All districts and most of the
tehsils are affected and there is hardly any
area which remain, unaffected. One
redeeming feature of the whole situation
is th, sympathy and consideration that thi,
situation has received from Rao Birendra
Singh who visited Rajasthan and has seen
himself some of the sufferings of the
people there. We put very great faith in
him and we certainly accept the assurance
he has given the highest spirit in which
they have been advanced.

I may briefly say something about the
cattle situation and th. drinking water
situation in Rajashan. In many parts of
Rajasthan, animal husbandry is more
important than even agriculture. The
cattle population in Rajasthan is more
than 41 million which is much more than
the human population. Out of this as
many as 27.5 million cattle have been af-
fected and you can imagine what a tragic
situation this is! Before partition of the
country our cattle used to migrate to areas
of Sind, JBahawalpur and areas /which
now form part of Pakistan. But that is
now denied to us. We had thought that
this  situation would impel the
neighbouring Sates, to receive these
migrant cattle in their areas so that our
misery could be remedied to some
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extent. It i no pleasure to go hundreds of
miles with hundreds of cattle. It is a very
difficult existence by itself. But I am
sorry to say, Sir, that our neighbouring
States like Gujarat, like Maharashtra, like
Madhy, Pradesh, are most unhelpful in
this respect and in spite of the action
taken by the hon. Minister personally,
nothing has resulted therefrom. This
situation certainly needs to be rectified
and I think we need to invite the
intervention of the Prime Minister to see
that the neighbouring States extend
facilities to accept the migrant cattle °n
their areas, in their forest areas, so that
we may be able to save these breeds of
cattle. These breeds of cittle are the most
important not only for us, but a'JO for the
wholt western India. Breeds like N.3gour,
Kankrej, Tharparkar, Rathi, etc., are
actually the most valuable breed, in this
country smd because of these breeds we
are having increased production of milk
and other things in the neighbouring
States. If these breeds vanish, it would be
a colossal loss to the country as a whole
and not merely to Rajasthan. Now, to
save these cattle, the Rajasthan
Govern-

i ment have taken steps and they have

various types of schemes. But I regret to
say that even schemes of cattle
conservation, of which the hon. Minister
spoke—some items like cattle camps,
migration depots on the route or the
feeding centres which have been opened
in certain places tre not taken into
account for assistance by the Government
of India while giving assistance which is
a most tragic thing. It iy , most tragic
situation and I do not know why it is so.
T say this because if we donot take
these

steps, these cattle cannot be saved.

Similarly, sir, even in the case of the
rural water supply schemes—the hon.
Minister mentioned about the water
supply schemes which have been
accelerated—they are faulty because
while formulating these schemes, only
the human population is taken care
of and the cattle
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population is ci mpletely neglected. Even
well-organi ed schemes with pumps and
wells become inadequate if we consider thf
human population plus the cattle population
which is just as important.

Now, Sir, the s tuation with regard to
drinking watei 1. still worse. Out of the
33,305 villages in Rajasthan, 24,000 odd
villagi s have been categorised as
problematic villages according to the
criteria laid down by the Government of
India itself. Twenty-four thousand villages
to this day are problematic and out of these
24,000 villages, 11,317 villages have no
water source at all or the water *
source is so bra< kish that it is unfit for
human consumption. In 11,000 villages,
Sir, the people have to trek miles and miles
ust to fetch a bucket of water so that' heir
children and women and caltle could
survive. Her, also, Si, the
Government ha, launched ce ta>n
programmes, international Deca< e for
Drinking Water Supply and
Sanitation—1981—1990 which the
Government of India  has announced that it
will provide potable water to people within a
distanc, of 1.6 km.  Now, Sir, that would
1>, the greatest boon if it is done. It is the
declared policy if the Government to do a°-
But I do not know to what extent it hag pro,s
ressed.  Now, Sir, we have to go up to
five kilometres or even ten kilom ;tres to
fetch  water. So, these schei ies should
be accelerated. Her, ags in' I would like to
mention about the inequitous nature of
the governmer al *  assistance. With
hundreds of ta ikers for giving water to these
village s, about which I have mentioned,
since th, situation is very bad, it would t,
better if some money is given to th .
villagers by way of eubsidy s, tha  these
villagerg could engage. camel, aid
bullocks to  get water from w Ha Now,
Sir, these ewells are 80 r etres or 100
metres or 200 metres in depth and it is
inconceivable that hey lift water 'from
these wells. low, this money which the
Styt. Gol >rnment plans to  give by way of
sul icy to the villagers for fetching water and
for providing water
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tankers ig an item which is again ignored
hk. th, cattle camps and cattl,
conservation schemes by the
Government of India in their assessment
of assistance. These emergency measures
for providing water are again not taken
care of by whatever criteria they have.

Now, Sir, coming to th, relief works, ,
lar,g. number of people have to be
provided with assistance and they have
to be provided work so that they can get
something to live by. Here th, situation is
most tragic, again because °f the policy
Of th, Government which I would like to
point out.

Sir, the last rains wer, in July in
Rajasthan and, at that time, about
four to five lakh people were working in
th, relief works. I, September, which
fs the best part of the year so far as
cultivation is concerned, again more than
a lakh of people were in relief works.
The relief work, could not be stopped in'
some of the areas and they had to be
continued. And I believe that by
May-June, 1982 as m»ny as 10 or 12
lakh people have to be provided with
work on th, relief * works, which ig just
2 per cent of the people affected. It i
nothing very much. That amount comes
to Rs. 162 crores. But the unreality
of the vrhole situation ag cen' from
Delhi is apparent from the fact that from
Ist April, 1981 to the 3,0th September
1981, th, relief works ceiling fixed by the
Government of India was Rs. 8 crores,
whereag the actual expenditure in-
curred by the Rajasthan Government w«s
Rs. 45 crores.  You just cannot push
those people away, Tdo notknow in
what way these calculations ar. made
that the ceiling fixed becomes so
unrealistic not only in  the case of relief
works but also so far as irrigation works
are concerned  as well as drinking
water works are concerned.
(Time.bell rings).

Well, Sir, T will .,nd by making a
request to th. hon. Minister. He has
mentioned about th, Seventh Finance
Commission. Even when that recom-
mendation was made, we had our re-
servation and we expressed them. But
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[Shri Ra, Niwa, Mirdha]. even on the
recommendations as accepted by the
Government, the Government of India is not
acting. I will just read out on. paragraph to
show that even thos, recommendations have
up till now not been acted upon by the
Government. Sir, / quote from the Seventh
Finance Commission recommendations as
accepted by the *Government:

"If the expenditure requirement as assessed
by the Central team and high-level committee
cannot b, adequately met in a particular case
even after the State Plan contribution is taken
into account, the extra expenditure should, in
our view, be taken a' an indication of the
sP*ia] severity o'f th, calamity which would
justify the Central Government assisting th,
State to the full extent of extra expenditure.
This assistance should be male available half
as grant and half as loan."

Now, Sir, thig para has not up till now been
invoked. There is a further paragraph later on
which says: "In case of rar, severity.."

I do not know what rarer severity can be
than' the present' situation.

"...In case of rare severity..."

We want now that the Government hould
invoke thig paragraph;

".. .there should be total assistance from

th, Centre".

Sir, 1 will end by saying that the present
method of calculating the assistance by the
official team is completely contrary to the letter
as well as the spirit of the Finance Commission
recommendations. I would request that in view
of this, the inequi-tous situation, the unrealistig
and unhelpful attitude on the part of the
Government should be stopped and j re”-"{
provided t, us.

RAO BIRENDRA S'NGH: Sir, as my hon.
friend Mr. Mirdha has stated, fkere is no
doubt that Rajasthan, unfortunately, hag been
suffering conti-
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nuously for th. last three years because of
very acute drought conditions. But it would
not be correct to say that the conditions this
year ,;re much worse than what they were last
year. Th, number oj district; affected as
compared to last is also less.

SHRI RAM NIWAS MIRDHA: I am
talking of acute conditions.

RAO BIRENDRA SINGH; And deficiency of
rain fall. "We ha"Ve done whatever w, could
in the past about Rajasthan. We provide relief
under Plan' and non-Plan programmes.  As th,
hon. Member knows, quite a substantial amount
of money that is given by the Central
Government as assistance is in th, form ol grant,
too. As for instance, previottsly we had give"
hundred per cent assistance under the Food for
Work programme, special programme for
drought affected States. That was hundred per
cent Central Government assistance for water
supply, for fodder and other  things—a large
amount of money that is spent by the Central
Government. But the rules, as have been
followed by the Central Government in th,
matter of drought relief and flood relief are not
the same, and I myself said it on previous
occasions in the House that personally I see no
difference between people suffering from
drought and the" misery on account of flood.
But the House knows that i, the case of floods,
75 per cent of the "assistance is in the form of
grant whereas in the case of drought, it is less.
We have always been conscious of this fact and
it is only on that account that w, try to
provide more relief in the cage  of drought.
But Rajasthan, to me mind, has had a fair share
hi assistance from the Central Government right
from the year 1979-80. Ifi am allowed to ,giv,
the figure, Sir, the Central assistance under Plan
and Non-plan heads during the kharif period in
1979  was Rs. 18,75.00,0001- for Rajasthan.
Then" again in the vear 1980-91, pre-monsoon
period, it wag Rs. 20,10,75;000|-. Then in!
1980-81, post-monsoon period, it wag Rs-
20,20,00,000/-; successively for the third
time. Then in 1981-82,
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pre-monsoon  psiriod, it waa Ks.
33,92,80,0001 - Twice a year; almost
during the e three years, the Central
assistanc > ha, been prpvided ¢t
Rajasthan. ' hen, Rajasthan unfortunately
suffered from severe floods. It is a vagary
of nature, Sir, and it is very ronieal that a
Stat* suffering from persistent drought
should also suffr r badly .n account of
flood. This hap eried g°"e tim, back. But
the Centr. 1 Government gave a very
generous assistance to Rajasthan. For
flood damag!! it was Rs. 45,00,50,00-And
as I said e;* rlier, Sir, on flood it is 75 per
cent (i the total damage that occurs.

Sir, the Finsiice Commission has”"
Tecommended some margin money to he
placed at thf disposal of the States. But if
the amo nt of margin money is not enough
to meet the situation, it makes no difff
renc, because immediately ,s a State sees
that margin mony i, not ei 3u?h, they
come to the Centre, ask fc r more funds;
and the assistance is p ovided both under
the Plan heads and Non-plan heads and
also as advani, Plan assistanc, at times.
There! ore, Sir, I hope Mr. Mirdha would
agree that it i3 not possib]. for tie Central
Government to change its norms and its
policies only in respe t of o"e State. But
within th, fre Rework o* the policies that
we have >eea following, we have tried to
be as liberal for Rajasthan as it could be
possible. I have myself seen the
conditions in Rajasthan. I agree that a very
large number of villages are si ffering
from the hardship On account cf non-
availability of drinking wat< r. But we are
formulating scheme . It may not be
possible to find grour, 1 water which may
be potable for tlousandg of these villages.
And it is on t uat account that we hava
been trying to see if lift irrigation could
serve tie dual purno=e of providing
irrigation for agriculture as also provide
drinking water for these villages in tl @
interior desert parts of Rajasthan. ¢ fter
Mr. Mirdha"suggested last year in the
Hous, that ffie
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neighbouring Stat,, should be P°r-
suaded—we cannot force them—to allow
grazing 'for the Rajasthan cattle, w,
approached all the neighbouring States,
and we have done the aamy this year.
Madhya Pradesh ha; regretted its
inability because they say that there is
already a very heavy pressure on their
grazing ground* from their own cattle.
Uttar Pradesh has agreed. We are
thankful to Uttar Pradesh. Gujarat has
promised to supply fodder. The amount,
that we have been giving for fodder relief
for cattle camps, for drinking water and
other things hae been of a substantial
order. I would not like to take the tim, of
the House by repeating all that. There is
no denying the 'act that in Rajasthan, a
very large State in area, and having all
the desert, 70 per cent almost Of the
desert that the country has is in this State,
the cattle population jomehow or the
other remains very high and it ig a very
good breed of cattle. They are hardy
because these cattle have been born and
bred in an ,rea with very difficult
conditiong of grazing and this is the breed
of cattle, milch cattle particularly, which
can transform just dry fodder into milk
and fat. They are wonderful and they can
be compared with any other good breed
Of greener areas in' the country or
anywhere in the world. We want to save
these cattle and w, want to do all that we
can. We would not like Rajasthan cattle
wealth to perish and | shall further
gee what more could be done for

Rajasthan but the real solution to the
problem would b, provision i irrigation.
W, ar. paying attention to it, a; Mr.
Mirdha knows. On all the occasiong last
year, when rabi crop was t, be saved, we
released additional water from Pong Dam
and from Bhakra to save the crop in
Rajasthan. Thig year, again, for the
HTarif we have released additional 25
hundred cusecs of  water.
..(Interruptions").

SHRI RAM NIWAS MIRDHA; We
are thankful to you.

RAO BIRENDRA  SINGH... .for
eowing Of rabicropso that the
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people's hardship could b, mitigated to
some extent. And we have seen to it that
this water reaches Rajasthan canals and
irrigates the areas there and it i not
utilised on the way by om, people. 1
hope Mr. Mirdha would be aatisfied.

SHRI NARASINGHA  PRASAD
HAND A (Orissa): Sir, I was a little
urprised when T heard the statement of the
hon. Minister for Agriculture. It is a
lengthy statement but it contains
absolutely no reference to the acute
drought conditions prevailing in the
western parts of Orissa. I do not. know
whether ther, iy a Government in. Orissa
at all and whether they have reported to
the Centre that acute drought conditions
exist in the western parts of Orissa,
particularly the district of Bolangir, from
where 1 come, and the districts at
Kalahandi and Phulbani. In fact all the
Members of this region made a demand
on the Orissa Government for bringing
out a report on the acute drought «mdi-
tion's in this region. I do not know
whether the Agriculture Minister has
received any report regarding the drought
conditions prevailing in that region. Since
I found absolutely no mention of that
region, I thought I ahould bring it to the
notice of the hon. Minister.

Sir, you will kindly notice that every
year we discuss thiy flood and drought
situation prevailing ;, various parts of the
country. You will not find a sin,gl, year,
gs an exception, in which we have not
'discussed either the drought condition or
th, flood situation. Natural calamity has
become a part of the Indian way of li'fe.
That is why, Sir, yhenever~T have
participated m a debate o' this kind, I
hav, always placed ray demand for the
constitution (f a national calamity board
so as to monitor all this Central
assistance through that board and though
occasionally T hav, received favourable
response from the people occupying the
Treasury Benches, I do not know how the
present Minister—
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of course, th, pfesent Agricultural
Minister had responded quite favour-
ably—will  receive my  suggestion.
In spite of his favourable response, I do
not find any action being taken far the
constitution of a National Cala-mitieg
Board to monitor all  these things
and to allocate Central assistance, b«cause
the Central assistance is there as a matter
of routine. Mirdha ha, already
pressed his demand for Rajasthan; I
do riot want to  repeat it, and th, Minister
has already said that they have don, a lot
for Rajasthan.. But th, point is, it is not
enough that Central assistance is
given. What has got to be looked into-is,
whether that assistance given to various
State, is  properly  utilised, whether
assistance given towards drought
relief, i, utilised for drought relief,
whether assistance towards flood
relief, is utilised 'for that purpose. Sir, it
ha, been mentioned in  the statement
that steps have been taken to maintain
supply of cereals  and other essential
commodities through fair-price shops in
th, drought-affected States. So far as the
Centre is concerned, that ig all right.
Now I give you an instance.  Cereals
were supplied to Rajasthan through
NCCF, th, National Consumers Co-
operative Federation, j am asking
whether the cereals supplied through this
Federation reached the destination or
have been passed on elsewhere, and
how much of profit ,a; mad, by the NCCF
and its Chairman out of it. The Minister
would say that th, Centre is giving all
thi assistance; but the point is to s>ee
whether that assistance rendered by th,
Centre to the States on account of drought
or floods, is being properly utilised.
What j, the mechanism established by the
Centre to see to the proper utilisation of
the assistance rendered by the  Centre?
Therefore, I am more particular about th,
utilisation of the assistance than about th,
mere fact that  assistance-wag given by
ther Centre.

MR. DEPUTY CHAIRMAN; Imple-
mentation part is looked after by the
State Government; you know it bettar.
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SHRI NARAS: «JHA  PRASAD
NANDA: ifth, 3tate Government
eats away the mon iy. you mean to say *
that the Centre h;, 10 responsibility? Is
it your content on?

MR. DEPUTY CHAIRMAN; Not my
contention.

SHRI NARAS NGHA PRASAD
NANDA: Jf the Stat, Government eats
away the moi ey, or th, organisation
through whii h th, Centr, gives a»sistanc,
to fh, State Government eats away th,
assi>tanc, and the whole thing disappears
before reaching the State, has the Centre
no responsibility Jn the matter?
Therefore, I would like to know
par'icularly about the cereals which we e
suppKed. Rajas-than has been aft™ cted
by drought for "the last 3 years. Th,
cereals have been diverted thj Jugh th,
NCCF to somewhere .Ise s ~d th, things
have disappeared and are not reached the
people. Thereto: e, I am asking this
question to find out from th, Minister.

RAO BIRENDF A SINGH: Sir, the
hon. Member hs i pointed out that some
districts of Orissa also are affected by
deficiency of rain. So far as the
Government ,f India i, informed, in parts
of Orissa, four western districts were
defici* nt in  rains, Bolangir;
Surendragarh, Sambalpur and Gorakh-
T>ur; but deficier cy of rainfall was
marginal and no nformation ha; been
igiven by the State Government about
any acut, condii .oris xisting there nor
have they s< nt any memorandum asking
for relief. Hut as normal provision for
assistance, Orissa has already got its *'
hare. Orissa has a margin money < f Rs.
8,71,000 at its disposal. It is culy after
this margin money is fully utilised that
they come forward with a demand for
further assistance. The? also get' short-
term loans, money for short-term loans,
both for Kharif md Rabi. Rs. 3 crores was
given for Kharif and another Rs. 2 crores
f >r Rabi. The total aanount on ac oi.nt of
short-term loans was Rs. 5 crores for
Orissa and we hope that t iey would have
been
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able to look after the needs of the
farmers through this amount placed at
their disposal, both as margin money and
also for advancing short-term loans.

Allocation under the National Rural
Employment Programme has already
been made. The first instalment has been
released; a cash amount of Rs. 4 crores
and 10 lakhs. Seven thousaSid tonnes of
foodgrains have already been released.
That way, we have been looking after the
needs of Orissa. The hon. Member has
pointed out some irregularities about
some supplies made by the NCCF, of
cereals. I do not know, at the present
moment, whether the NCCF had supplied
any cereals to Orissa.

SHRI NARASINGHA PRASAD
NANDA: I did not say Orissa. I said,
Rajasthan. Please find out.

RAO BIRENDRA SINGH: Supplies,
normally, are made from the FCI
godowns. The public distribution system
is looked after by the Food Corporation
of India, and not by the NCCF. If there
had been any transaction between the
NCCF and any other authority in
Rajasthan, it must have been on their
account and not on Centre's account. This
is because, NCCF supplies some
commodities in the domestic market and
it must have been one of those
transactions. But if further details are
made known to me, I will certainly look
into the matter.

Another question on which hon.
Member, Mr. Nanda, was insisting was
the mechanism that we have got for
monitoring and for checking whether the
use of the assistance made by the Central
Government has been proper. We have
our own system. The States are
accountable to the Centre. A team of the
Finance Ministry also visits the States to
find out whether the accounts rendered
by them are proper and whether the
money has been properly utilised.

MR. DEPUTY CHAIRMAN: Shri
Bhabhra. [*12i%f
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SHRI NARASINGHA PRASAD NANDA; ot SEAWE  : WgET ATH &l
What about my suggestion in regard to the . .
National Calamity Board? g T

RAO BIRENDRA SINGH: Such a Board has ! Bl ¥®T Q4% : i &12
not been formed so far. wime, | .

SHRI NARASINGHA PRASAD NANDA: ~ .
What is your response, Mr. Minister? ~ On an st seawmla @ ww A1 w3 W@
earlier occasion,... g =iy Afea |

yoyR. DEPUTY CHAIRMAN: He has heard wfr Eﬂ. WET AT T
SHRI NARASINGHA PRASAD NANDA ou'} Bt % v e wtawam, fwra
‘A fifen & o @ T et

Mere hearing will not help. We do not just talk q_.qifﬁ bl fersT T 97
for the sake of talking. I would like him to #1741, %4 fam s #7 fawie &)

respond. I would like to know, whether he will o 57 srarer &, 7t agl AT HEIT

take into consideration... 3 & & > W
AT TAMHT 42T &7 F"FE GIHT—-
MR. DEPUTY CHAIRMAN: He has already ;. 5« #5f o A
said that such a Board has not been formed. HR HE A g # e ( )

RAO BIRENDRA SINGH: We have a Relief st gumamfa  : wg a1 sare
Commissioner in the Government of India under 7 wE | '
the Ministry of Agriculture. We have a relief g <
organisation, a full-fledged organisation. Other
Minist'ries are also associated With it. thnever oft g0 WiwT AT @g A1l
there is any report of a national calamity, a _ . Yoot R -
Central team is immediately sent and action is 71 77 T TTEEFN AT AET AT 4319
taken. It is not on account of a particular type of & {7 | #iegge, TI§eqm= & gaa
Board not being in existence that we allow ___ ., ... % ..o . .o o =
people to suffer. This is a suggestion which has & ’T-”.Efr VAT HAT AT T Rl
been made by the hon. Member. This has been ¢ &9 w42 #¢ |1 ¥4 g&ia
thought over by the Centre from time to time. &, g #/f qw fx &y 7849 ¥ 420
But there is no decision in this matter so far. TR L "

& #E 9 e T R

=it g wiwe WWE (TTIRAT )

FegqA AHETEA, Z‘.‘fs.: EEC IR E | % ga dAw ¥ A sEEm z4T
wi g wifAT wE W A HgAl § | 9T SIEIO AT I
WeER FE, WTq O F-fﬁif Rl wifwdt ® wmws 9 v T
wgm f§ a2 ?.‘Ef’ﬁ:n‘ eI WY qizfid & wamad 9¢ fr Fraa
W AT AR AR g W afzdi 8 siq i wewmA T T
WiFr g3 WA 0T 4 HEE Atk ¥ wwm 9§, &1 s
Fiafax Fr a2 JL WA J AT ST T BE T AR WA GEATE
€ AT WIT W O{H AT ARG AT qer A Fir ® wT wage & 3
wife WA A EFEE W EvEE

W wanl feafa &4 g7 et faaw
WO WEYT ¥ TP wAWAT @
e 42t ¥ @fEr a7 7 e

Hewl?t W4T ¥R HIEIT A AW
| o qrar a7 sEeq g w7 |
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qfeory oz gan f& fas wwre &
SHUE  F WA B WA I Gl
@ e woA & faeoqa, @ owEed
g5 AI¢ B HEH AL FAA AW
far w7 Wr was wAT @A 67
gur 1 wdr g AFw &l
aard  fawgr g @A &
#FifF 5 & Fx THC TH AT
§707 %41 § WL T« & TUHTT TH
o eqA g g | afewrresaq
oF "w At asm TfEw T w6
FIeq FAT IR 97 BT W uad
ZAE AAMMAT w0 o H TFT F
AAT "NTET B W @l q 9TE
I, AET F1 @A A 9w AT
gEc & #q0w Fowm oA AT =W,
98 25T W w4 fwsar e afz wz
gqt ¥ w9 & Wr qwd £ oA
oAy & B & wFr 3aF a9g
FTT AT FAHD g FA

im ﬁi‘,—;{@'{ ".{ T & arar
F1 ¥ ABAT  f | WG FMT A
STIRT A 09 F, wgh 99 6T ey
FEr 2 1 var AE fv oaredia g
S A St agq fan-foeidr  frard @
fF ogx san #3r 7 w® & w0 R
¥ E afwe g e v &7

wrFgaT, #fa wmEr JUgE &
AHANT TR FT @ WEGT 9FT
gr, & ag aw H fEEmes
FOAFAT TEWT § W AR T
FT F T TS gEr § fa
AFAHT F TAH ¥ ST 004 A
a1 9TAN WT H OHET AGA Wi #
ar waAfadi #1 A ¥ fav Wiy
g @ afg 3asr qrd Tw 9@ g,
AT 9%F 9T 93T F § wadl gh
arfedi, ¥1% a1 I § wre afz
gata & fodr w10 4wy %@ far,
ar 0F W F ;T §1 F
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ags & feary W AT gIAT 0
#7 a7 AT ¥ qRY | €
1 AT AraE FogiE A wed
st g & 1w fRoag Nw fear-
#zr § gy @ & 3§ o® wia
g ww wml, d@may, w@ae f#
sigt ow gz o) o F fag A
g 1 0% ar gadi wiw ¥ 1 &l
yfa FEiE ¥ aTa-asd F<H Al
§ faar @ W awEr g--afl
FI1T I & o ar+; fam wer, @
T § 1 Ad a1 gAd A @
g w1 gy ag g fe faa
Tl AN wEA F o@T § oA AWAIE
¥ ot § st gwEr %,  faal
A H | FI, FA AT F A AT
1 qET EET & FEigad #A
wizd & oo @gar wzmrt €
BT %y WeAT W TEEA 9H WAl
o1 BT fgar & AT wg  waEEe
# omaw & fg @ @ g

wieEe, a3 Wegsm At =™
m Tt wefa €, Faa ag anal
FeA AT Agl | 4 wIN! Wi AT
#TT e ® g A figw @A
A ¥ gt MEm™ 9T w o W
IF FEIZ W FHY AHFCF
wdr ag wg @ & & gw uswEA
TN HTEIT A AgH WEE X e
HiL UG F) O GEIL G2 FE
@ g & gwe ST wmar FE A
AT &, 255 FUT WA FFA WO
g, faul =g o= F4%  w9Ar
aifia =&t & f& ot s wifsaa
w4l At wv wew swig & e faun
g TN T FE T IFT FEAT
g & sasr &ga & & 1)10
q warar s AgY femr & o g5
fee® & wmrer &7 qoaws faw wdF
gFd; g, ®iq €5 99 @ 2, %
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[ &%i o5 wmma )
AIFTT AL HETA F HIDT AZ
Fix @ F, Tawr faoin waE) wirm
' FT AR Fgam ?

qgreaac, wAr At 3w fa
B 09A Tem oW waT & wrzElar
w1 744 &0 7FY aqifE @z &4
AT F ATAAT AF F ) A T
aegg o 3a & 5 w4 wdma
uE aTh A a1z gy faar W@
2 fo wasm & aiq oA 2,
qA Jiw A HE AF@ 9T W@ R,
T wT w7 %, wimr 9T @ # 6w
ZIT ATE 43 wrEefoar aff 439
axd @z fga grzzfar .1 334
¥ a1 Frevay wswg@ #1 avEie
ay FT W R, A TW G R
o wEziar azasr o#ar § 7
F2OF AWMHI AT [ FAT AR
2 & adt 7 W A arr feaar
Feir & f& 787 7 zfz am gaaq
Z {5 w=a1 2 @ Am w1 wEZfoaT
Iy g Afgr =g ag fosr o=
WEX K OAWAT AHT B AE 4E HE
=T W HWA FT AFT ET | F0EA
[IT TAT F 2 FILT A0 HIT
T4 3 FLT AIA AN T OAE H
A 7@ § AT wm wsar weEfaa
T F&1 ) wmA wiiwea war
A FE | UAHATA H WE T
#7127 ®o qfwaa wal & qur Fr
q51 & Aafs FmT H 37 A1 15-
20 347 %o wWifaam =dA1 I,
Hizaen wamd fr foid F aarfas
g1t wifgr | gz dr am Jarz Ag
g & fgar wro o fagr s &
FrEqq wdgAa w1 faa faE a1 7
st framr f& 5 q@@E &=
TARA ars 9T F F, ql qEgET
uwEart F faq wif oAma can
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74t & #9ifF =gt A Sww £ oA
gfciga @ =fFm & | naaa
glatws =0, 9 TwEqE A8 F,
S wwears § faager ofsad)
qq % AWAA FT AFG! g A3
1958 & ¥4 73 §, Arsw 23 #@
HIAFT A0 qT0 aF QI Adf
gar, & Al 1985 wEF A,
A ATEATT Fgy § o ogw o 2
AN 23 WW ¥ oag [U Ad gar
W AR WFT F, AT A H
A4E AR K owar g fF owowm
TG W4T FOT QU EM F AR
ZT0 ATW FAT AE WIT THERTA
azv w1 T 9w Wy gham
TSR F7 AqTHIT AT OF] TAHEATA
¥ arnr Ad W1 4@ A 99w
q7l gnr g AEl AT B OUR #Hs
o ® F omvg ¥ ¥ fF wrasam
2T mwroi Wi a4 fafmaa za
QATT WL AAT &7 AT WL AW
FAETA AT | AZ AT &AT AT
ETUCTIE - TEal 1 T T O 1
faaer 1 &1 A UFEGw AR &
arAl #4058 @ w|Wr & 7 4OF
neT WAl 8 w® & wiEa = &
CCARECAR A

AR H 5 NTAE  UANA
A & fgam ¥ ¥Fga wadhT w3d
g oW Sar fa faai S &
gamar fe 39 & wfas a wrzaea
Fala4 w1 feawzwa & fr agt
#1 feafs +1 @y g7 AT A
qTFT A ZAT  Fifgw Wiw wiEr
gz & ® W % 9IfgE ) 9wy
QT FF CAEHM X UFe gHAT
937 @A # fw q Fga aqdAwz
AT H5F FA f ITW FAT R
A% g «dt fpar | & #= wi@a ¥
qear qigar f& o 3w 15 FE
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1 AT w30 AW AW g ol
nm gz 20 fo wEds wdwaa w9
fegqedwy 2 fr wwearr Y GrIE
e ¥ oafor A1 a7 4« wYEr g,
A oA=T & oAt weAr, vE ¥ O§
RigT AM FA T AA FT WL AT
qvE % owT # & | FOaT. SEE
2@\ TF ® AT @ 6 T R

F g wrE ) 3w oA ¥ oard oW
".Faaa ;a_r_n T UFHAZ A S0
az %4 fa @ w wafngi % W@
Z@a.g, 94 H 340 garl gAr
qifzo  gast feFmviwg 7 dqiT
vOE Ag R At T § oga
Prga &1 #t¢ cemd adi gar @
= fan & @ mgan @ ogqoAr
Figar f&5 a7 a2 59w w0
[ 15 atT 1 ®ag W@ B,
3 # 31 % sufsa 1 @ wfe
FH7 A HACFAT F AR H ATAHIT
21, m3a9Z 7 WIT Feg aﬁ ATAT E3
agrantrarf%rfrarsn 37311‘-1 £ 3
ZIEE & 17 7 gqrg |

aeqa7, afigs fefgggua
Fia FE 1§ 3 3T A & f5 @A
ST wiew Al @ E afFd gw al
73 @ g ar difges A
Ad wE - DA @ e
woari #1 i fra W g figy
4 73 a o

ot gravmf + mAar fadar @
fe adt 7

Y gl WET AW AT qlL
9 &Y w2 B\ & T A arm
¥ 2 g vAw faamy w1 § W
At adt 1wt q6 AW FqEA
AW F werw FITORAW OWOSR
ez F o@vT I R w523y
g AT ¥ urigaz | Rar
1 wiw R b m*{'oﬁoﬂ'o

ARo7 mEBL T o W ey
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* e w@r @, famew, 1982 &W
w1y faed &1 S@Ew 8 8 ara
AW Y Towars qowe @ fewdiea
T5 W AT &1 FANF AT GIHT
% TR FE O OAHA Al ARl
Qp Eﬂ'ﬁ'ﬂa’mog‘%é‘: ?ﬁm
qTF Ay £ oW gq?mavr T
Tﬂwa‘ﬂr%n’r‘m&?& 50
AG To F AMa A FIE I
I % 7 W ag wman &
w1 dar gzo faar :m‘!mr Fat ag
THT ) 71@

1 7 M

W gomwofa A g7 AT
A AT g g

o) ghwwT WINYI: 50 R
g W s oW o fed & reow
9 T, g WAl WERT ¥ WA
1 g g vag feafs s @%@ &0
&% fac ga fafssee <gan wifag)
52 &M@ AW F F19 I & 90
faeat mam, fedr wr @@ afgn
B o#a Fia &1 Al wEEg W
qEAT FWIT 7 uFtd. & B
9 9 g, A qgawfE a
T WY A wE F G,

"7 45 U AWM IR FH F f@EA-
Zide 8w

T @few Fag - fegdt Saeda
aiga, WAT WA qeEr @

ﬂfﬂﬁﬂﬁmtfﬂﬂ""ﬁh

TR EnRIRR! Fr Ty g
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Istiw .1

—, |twETT Wy " -
axg & =g feagar =y
- mft ¥ AlwR @At agwr §
f& 39w wmadwz fraaw e 9eiw
w andr g fodr qdme & aw
div izt § fag o faedz qt
aff q7 Waw . & I G £ o
WG T [ WA T [a 22w
q o #% gz swaqe I wAT H
qrar 48 WY | WX 7 4T 79 55
faq 0% 8§ w@z @ ardr @
g ag feey aeid sg@v dt @ g
WA {HFT FA T 8, G 9
- 747 g1 ewrrowiEr & wwir Fifea
gt § ¢ forew & rfaw——fait
T a W oexiw 7 vew go--faw
it @ nxr & 9 @ & ww
Tt ga Y wfaw &Y '
 amg atq § WAt e W
qan Al vy v wifad & fac
36 Agt & W, W F oW @
oo w AT 39 Aft @ w0
% wgy ff wieT § W g, WA
fex @erx T g 1 1979-80 A
naforg & =t & faw 1 FOT
Tyl FAGE K fear wma
Tg AGEAR W T w4 U
g F A9 wAfadi F oWy &
fag 25 @ Trmr waw faat a0
o 2w S0 Wy T
1980~81 ¥ fyamgey difws &
fag Ffea & dv 5 fog weT
faq faar mar + ug ofea 91
wE & WY 32 wig war faal
aqF 1 T AT 1980-81 HANFA
* wiz dfex & wer & fag 1
FUF 49 amw WO T Afgdw
TqEqT K & aft 7@ Q@
qqq 61 AASAT | wwq FoAA
0 22 " oA fRwr oqar
1981-82 TR o1 frwrags o1 W=
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@ wfr ag #fee AWt e &
fag 1 =0T 95 AMF Fr ff Fw
2 MFE F | v ¥ 32 AU
80 A #T 4 1

o e o % fag St dife
7¢ A7 FWMF & 1979-80 ¥ F@w
@ I qF AT AW 4T wiw K
X AT 4 TIE 66 T TUT
Al ofgde § far swmr o
Hfoqr mat §F a0, for a9, g0
AT | FHY R oA & AN L.

ot gt TiwT WMy s Tseaw
quFty ® g 199 Efear g ww
fe 12 a1 o @ Wy o A

o wrox fag : wm A W@
w2 qg g A g7 faar 1 =W
a2 T wg TR § s W gy

of gt WeT  wwE 199
Ffrat & oy ear§ feur T wwan
g 12 AT ALK 7

3 L I

At 7 FAT W F w”T
R @A AW T
A ol F oART 18 FOE

77 @@ wat R ® W
Fwaa B fag @ wrat
 war fear aar o wg W OF
ot §t g1 ¥ W E 1 A
Al ¢ ¥ froami @ s oadl
faar 1+ g8 ¥ 9 gey AAw R
? ag AAgd A 9y T g A



197 Calling At fnlionre. [ 10. DEC. 1981 ] Acute Drought 198

AR AT R T E AW RN
fa a9t CRA  ® s
qYFT 4T BN T T FT, A M T
9,66,372 wafEs’ 1 AATAr FIH
fear wraeq § 1 T AT &
TOF AT w1 VAT ww fyar

A # arfewr § widt € #@7 A
adEEt & W f W AWy F oo
for & #r Ty a9 wa §
wfad ag amrR wT &7 4,71,000
arar & 21 afr 1 fEv omwwes ®
411,000 &1 T W T TN
31 wdr auife @w @F ¥ oww H
0 TF A oZA @@y W oo a9y
fgasar ¥ @z o™ 9T 7

154
mz‘rmﬁm’?&ﬁnfwm
F OWIE /AT 2 HT AWM G|l
¥ ®q FA AT srr%r AT

¥
=@ vearane ¥ WAl 97 ag aff
T 1A FHRA ™ AR )
FH OZA 3| L § @1 wAdm
aEEq ¥ ug I gEed aff g f
USETA A W WS Qv eV Ad
famar*zramﬁ'a«.am
frrig & Zaa § @7 aw@ETe m#’r
famg A 2adr | | W W1 §7
T T AT FOET TG &, ﬁmf
78, ag et fmz a &y §
A TR OEAT & I A ardw e
Fifgy #1v Wy A FH ZAT @ IW
Ft Y a7 w Aq7 Aff a1 €W
w1 a1 AT ww wif sarw ad 2
MR. DEPUTY CHAIRMAN: The
diseussion will ecatnue,
A7 qER 1 FAAE 2 X A%
# fax wgfma 1 st 3 0
The House then adjourned

for Junc! &t seven minutes
past one of the clock,
200 pon
The House rea sembled after lunch
x; two minutes past two of the clock,
Mr. Deputy Cha rman in the Chair.

o
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SUPPLEMENTARY DEMANDS FOR
GRANTs (GENERAL) 1981-82

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA). &r, I beg to lay
on the Table a statement (in English and
Hindi) showing the Supplementary Demands
for Grants (General) for the year 1981-82
(December, 1981).

SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF
Tins GOVERNMENT OF ASSAM
1FOR THE YEAR 1981-22

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SAWAI
SINGH SISODIA): Sir, I beg to lay on the
Table a statement (in English and Hindi)
showing the Supplementary Demands for
Grants for Expenditure of the Government of

¢ Assam for the year 1981-82.

MR. DEPUTY CHAIRMAN: 'We
will now continue with the Calling
Attention. i

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC
IMPORTANCE
Reported Acut, Drought conditions in
Rajasthan an/i some other parts of the
country—contd.

DR. M.M.S. SIDDHU (Uttar Pradesh) :
While appreciating the assistance given by the
Central Government to ameliorate the
conditions of the drought and famine affected
areas, may I ask a simple question to the hon.
Minister? Is it enough? Does it satisfy the
people? Take the example of Rajasthan. Since
the formation of Rajasthan, Rs. 700 crores
have been spent on providing relief to famine-
hit people in that State. May 1 have the
attention of the House?

MR. DEPUTY CHAIRMAN: Order, order.
Now, you please go on.

DR. M.M.S. SIDDHU: Since the year
1967-68 to the year 1980-81, out of these 16

years, only for three years the State of
Rajasthan has been free



